THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PM to 4:30 PM
[ For Friday,7th February 2025]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[AT 11:00 AM]

BEFORE:

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH
COURT NO: 111

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
1  WP(C)/4180/2023 DHARITRI BARUAH MR D MAHANTA SC, HIGHER EDU
Versus MR. N GOSWAMI (R-4)
THE STATE OF ASSAM AND 6 ORS MR. P MAHANTA (r-6,7)

MR S BORTHAKUR (R-4)
MS. P SAHARIA (r-6,7)
MR P H KONWAR (R-4)

2 WP(C)/7461/2023 TIKENDRA NATH CHAMUAH AND 2 ORS MR S M ABDULLAH P GA, ASSAM
Versus MS F HUSSAIN MR. D SARMA
THE STATE OF ASSAM AND 29 ORS MD S HOQUE MR P DAS
MR. M DEKA MS N BARUAH
MD R ISLAM
MS B KOUSHIK

LEAVE NOTE OF ADVOCATES FOR 07/02/2025

1) MR S SARMA 22-11-2024 To  15-02-2025
2) MR. R GOSWAMI 20-01-2025 To  20-02-2025
3) MR. B K DAS 05-02-2025 To  28-02-2025
4) MS. P DAS 05-02-2025 To  28-02-2025
5) MR. R P SINGH 29-01-2025 To  18-02-2025
6) MR. M A CHOUDHURY 30-01-2025 To 08-02-2025
7) MS. B M CHHETRI 04-02-2025 To  28-02-2025
8) MR S K AGARWAL 04-02-2025 To  11-02-2025
9) MR. A CHAMUAH 31-01-2025 To  15-02-2025
10) DARAK ULLAH 04-02-2025 To 07-02-2025
11) MR. A SATTAR 08-02-2025 To  14-02-2025
12) MR. N ISLAM 05-02-2025 To  07-02-2025
13) MR. B NATH 11-02-2025 To  28-02-2025
14) MR. D BORAH 06-02-2025 To 17-02-2025
15) MR. R K BHATRA 10-02-2025 To  10-03-2025
16) MR. R GOSWAMI 04-02-2025 To  28-02-2025
17) MS. S SARMA 06-02-2025 To  07-02-2025
18) MR B PRASAD 10-02-2025 To  12-02-2025
19) MR P ] BORAH 10-02-2025 To  12-02-2025
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010158792023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010285022023
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PM to 4:30 PM
[ For Friday,7th February 2025]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[AT 11:00 AM]

BEFORE:

JOINT REGISTRAR (VIGILANCE) - SMTI. JAYASHREE BORA
COURT NO: 111

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
1 WP(C)/4471/2023 SHAHIDA AHMAD MR. A ROSHID SC, PAND R.D.
Versus MS. T BEGUM GA, ASSAM
THE STATE OF ASSAM AND 6 ORS
2 WP(C)/6320/2023 MOPIN KHAN MR Z HUSSAIN SC, APDCL
Versus MR. M HOQUE

THE ASSAM POWER DISTRIBUTION
COMPANY LIMITED AND 4 ORS

3 WP(C)/6772/2023 DHARANI TAW MR ] PAYENG GA, ASSAM
Versus MS A PAYENG
THE STATE OF ASSAM AND 4 ORS

LEAVE NOTE OF ADVOCATES FOR 07/02/2025

1) MR S SARMA 22-11-2024 To  15-02-2025
2) MR. R GOSWAMI 20-01-2025 To  20-02-2025
3) MR. B K DAS 05-02-2025 To  28-02-2025
4) MS. P DAS 05-02-2025 To  28-02-2025
5) MR. R P SINGH 29-01-2025 To  18-02-2025
6) MR. M A CHOUDHURY 30-01-2025 To  08-02-2025
7) MS. B M CHHETRI 04-02-2025 To  28-02-2025
8) MR S K AGARWAL 04-02-2025 To 11-02-2025
9) MR. A CHAMUAH 31-01-2025 To  15-02-2025
10) DARAK ULLAH 04-02-2025 To  07-02-2025
11) MR. A SATTAR 08-02-2025 To  14-02-2025
12) MR. N ISLAM 05-02-2025 To  07-02-2025
13) MR. B NATH 11-02-2025 To  28-02-2025
14) MR. D BORAH 06-02-2025 To  17-02-2025
15) MR. R K BHATRA 10-02-2025 To  10-03-2025
16) MR. R GOSWAMI 04-02-2025 To  28-02-2025
17) MS. S SARMA 06-02-2025 To 07-02-2025
18) MR B PRASAD 10-02-2025 To  12-02-2025
19) MR P ) BORAH 10-02-2025 To  12-02-2025
20) MR D K MISHRA 10-02-2025 To  12-02-2025
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010170552023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010245842023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010255012023

MR. P MAHANTA
MR. B K BHAGAWATI
MR G DAS

MR B SARMAH

MR. R SARMAH

MR K AGARWAL

MR. K AGARWAL

07-02-2025
10-02-2025
10-02-2025
11-02-2025
07-02-2025
10-02-2025
10-02-2025

To
To
To
To
To
To
To

09-02-2025
28-02-2025
13-02-2025
14-02-2025
20-02-2025
04-03-2025
04-03-2025

2/2



THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PM to 4:30 PM
[ For Friday,7th February 2025]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[AT 11:00 AM]

BEFORE:
DEPUTY REGISTRAR (BENCH) - MR. SAPTARSHI DAS
COURT NO: 115

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
1 CRP(I0)/39/2023 MD RAFIKUL HAZARIKA @ BABUJAN MR. P ] SAIKIA MR. B K DAS (R-1,2)
Versus MS D DUTTA MR H P GUWALA (R-1,2)
THE ONGC LTD AND 9 ORS
2 WP(C)/1110/2023 LAKSHESWAR TALUKDAR MR. R SALOI GA, ASSAM
Versus MR. S BORTHAKUR SC, BTC
THE STATE OF ASSAM AND 6 ORS MS. S KAKATI SC, REVENUE
MR S NANDI
WITH
3 WP(C)/2092/2023 JAYANTA DAS MR. R SALOI GA, ASSAM
Versus MR. S BORTHAKUR SC, BTC
THE BODOLAND TERRITORIAL COUNCIL MR S NANDI SC, REVENUE
AND 6 ORS
4  WP(C)/6475/2024 DR. ANAMYA ROY MR. N DHAR SC, HIGHER EDU
Versus MR. B K SEN GA, ASSAM
THE STATE OF ASSAM AND 7 ORS MR F HAQUE
MR A HUSSAIN

LEAVE NOTE OF ADVOCATES FOR 07/02/2025
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MR S SARMA 22-11-2024 To  15-02-2025
MR. R GOSWAMI 20-01-2025 To  20-02-2025
MR. B K DAS 05-02-2025 To  28-02-2025
MS. P DAS 05-02-2025 To  28-02-2025
MR. R P SINGH 29-01-2025 To  18-02-2025
MR. M A CHOUDHURY 30-01-2025 To  08-02-2025
MS. B M CHHETRI 04-02-2025 To  28-02-2025
MR S K AGARWAL 04-02-2025 To 11-02-2025
MR. A CHAMUAH 31-01-2025 To  15-02-2025
DARAK ULLAH 04-02-2025 To  07-02-2025
MR. A SATTAR 08-02-2025 To  14-02-2025
MR. N ISLAM 05-02-2025 To 07-02-2025
MR. B NATH 11-02-2025 To  28-02-2025
MR. D BORAH 06-02-2025 To  17-02-2025
MR. R K BHATRA 10-02-2025 To  10-03-2025
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010026062023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010044242023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010080002023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010258512024

MR. R GOSWAMI
MS. S SARMA
MR B PRASAD
MR P ) BORAH
MR D K MISHRA
MR. P MAHANTA
MR. B K BHAGAWATI
MR G DAS

MR B SARMAH
MR. R SARMAH
MR K AGARWAL
MR. K AGARWAL

04-02-2025
06-02-2025
10-02-2025
10-02-2025
10-02-2025
07-02-2025
10-02-2025
10-02-2025
11-02-2025
07-02-2025
10-02-2025
10-02-2025

To
To
To
To
To
To
To
To
To
To
To
To

28-02-2025
07-02-2025
12-02-2025
12-02-2025
12-02-2025
09-02-2025
28-02-2025
13-02-2025
14-02-2025
20-02-2025
04-03-2025
04-03-2025

2/2



	LZ-1
	LZ-2
	LZ-3

